In The High Court of Judicatre at Patna

* Notice regarding extension of Qutation Submission Period In Tender

Notice Number 03/2026-2027 (Purchase Cell) dated 16.05.2026

In continuation to the Court's earlier Tender Notice dated 16.05.2026
whereby quotations had been invited from firms/suppliers for supply of 185
Unit pieces of Digital Voice Recorder for use of of the Court, it is hereby
informed that the time for submission of quotation is further extended upto
3:00 PM. on 01.07.2026.

It is further informed that the Tender box shall be opened on the same
day i.e. on 01.07.2026 at 3:30 P.M. near the Chambers of the undersigned.
However, all the other terms and conditions of the aforesaid Tender Notice

will remain the same.
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